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lIlands Administration, wben poated 
in tbe island., are allowed tbe con-
ceuion of rent. free unfurnisbed 
accommodation. Wbere sucb accom-
modation is not provided to tbem, 
alley are allowed house rent allow-
.. ce in lieu tbereof. 

Cb) No. 

Cc) The conceulon mentioned at 
(a) above Is an incentive for secur-
Inc good officers from the mainland 
10 go over to the Island. for lervice. 

Lean FacUiU. for OIIaen .. 
Laceadl •• 

188. Shrl Mohammed KGya: Will 
the Minister of Borne Alralrs be 
pleased to .tate: 

(a) wbether the leave of office .. 
working In the Laccadive Islands and 
belonging to the mainland I. counted 
from the date they reach the main-
land; 

(b) whetber the journey time II 
counted as leave and wbether any 
TA. Is paid during the journey pe-
riod; 

(c) whether tbe aame criterion I.a 
applicable to the Island officials work-
ing In the mainland and In the islands 
other than their own; and 

Cd) it not, the reasons therefor? 

The Minister of St.te ID the MIDIs-
tr7 of Borne Aftaln aDd Minister 01 
Defence Supplies In tbe Mlnl..t.y of 
Defence (Bbrt BalbI): Ca) Persons 
directly recruited or deputed from 
the mainland for service under the 
Lnccadlve, Minicoy and Amlndivi 
lllands Administration and posted In 
the islands, are allowed the conces· 
aion of joining time once a year wbile 
proceeding on and returning from 
leave. The jOining time coven the 
period of tbe spa journey between the 
lalands and the mainland. 

Cb) The joining time referred 10 
in Ca) above II treated as duty. In 
IIIICh cases, the otIIcer .. allowed free 

lea pallage f. ,- himself and the mea-
bers of bis family in GoverDmu," 
chartered sbips and, In addition, II 
allowed tbe daily allowance of 1m 
grade for the period of the _ 
joumey . 

Cc) No. 

(d) The concelliOn referred to 1a 
Ca) above ia an Incentive for secur-
ing good officers from the mainlaD4 
to go over to tbe Illands for aervIett. 

ABU-national ArilcIea In TamIl ...... 

189. Shrt Balakrlllman: Will tlae 
Minister of Borne Alralrs be pleued 
to atate: 

Ca) ... hether il has been brougbt tD 
tba notice of Government tbat 101M 
of tbe Tamil newspapers were pub-
lishing anti-national articlel duru.. 
the period of emergency; and 

(b) If la, tbe reactioD at a-
ment thereto? 

The Depatr Minister In tile JIIbdI... 
try of flame Aftaln CSbrl L. N. 
Mlsbra): (a) Yes, Sir; lome ca_ 
have come to tbe notice of Govera-
ment 

(b) Such action u may be alltecl 
tor will be takeD. 

Thett In AIrs "ort 

1'1'. Shrtmatt BeDDU BarblUlc 
Will the Minister of Ed ...... tl... be 
pleased to state: 

(a) whether It.. a fact that the 
copper fountain Installed In the Turklsla 
Bath at A,ra FOri wu atolen; and 

Cb) If lID, whether tbe miscreants 
b.a Ve been lnlced and the tOUDtalIa 
recovered? 

TIle Deputy Minister In the JIIbdI... 
try 0' EdacatJOD (ShrI Bbakt 
D .... """): Ca) No, Sir. 

(b) Doell not ...... 




